CENPRAL ADMINISTRATIVE T RIBUNALlJ ABALPUR BENCH, JABALPUR

ORICINAL APELICATION NO,147 of 2000
Jabalpur, this the sth day of March,2003,
Hon'ble Mrs, Shyama Dogra, Menber (J)

Ghanisara Thapa. aged about 44 years,
W/o late Shri Kk.B oThapa, Ex-Darban,
Vehicle Factory, Jabalpur (Mp)
'WO House N0.11580 Slarda Nag‘ar.
PO Vehicle Factory, Jabalpur-482 699 (vp) =APPLICANT
(By Advocate- Mr,S,Nagu)
Yersus

1, Union of India through
Chairman, Ordnance Factory Board,
10-A, Shaheed Khudiram Bose Road,
Calcutta~700 001.

2, The General Manager,
Vehicle Factory,Jabalpur () «RESPONDENT S

(By Advocate- Mr.p. Shankaran)

ORD ER (ORAL)

It is stated by the learned counsel for the
dpplicant at bar that the dpplicant has expired leaving
behind only a minor daughter aged about 10 years. There-~
fore, nothing survives in this OeAe as the relief sought
thereinwfor appointment of the 3pplicant on compassionate

grounds,

24 In view of the dove swp Sequent development of
the case, this 0,.a, is dismissed as inf ructuous,
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